
ORISSA HIGH COURT

FILING REPORT AS ON :07/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0005361/2020 GUDICHORI @ DIPU @ DEEPAK SWAIN PULLIN MARTHA KHURDA P.S. /72 /2020

VS VS ()

STATE OF ODISHA //

2 BLAPL/0005362/2020 RAJA @ SOMNATH SUTAR GYANA PRASAD NAYAK INFOCITY PS /84 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0005363/2020 RAGHUNATH SETHI SATYANARAYAN MISHRA-4 KHANTAPADA /241 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0005364/2020 PAPU @ BISWANATH DHADA UNMESH CHANDRA JENA TIHIDI /173 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0005365/2020 KARUN NAYAK @ KANHU RAGHUNATH BISWAL  / /0

VS VS ()

STATE OF ODISHA //

6 BLAPL/0005366/2020 CHANTI @ SATYABRATA NAYAK BALARAM NAYAK DHENKANAL SADAR /164 /2020

VS VS ()

STATE OF ODISHA //

7 BLAPL/0005367/2020 BATISTHA @ BASISTHA DEHURY ARIJEET MISHRA ANGUL TOWN /839 /2020

VS VS ()

STATE OF ODISHA //

8 BLAPL/0005368/2020 RAKESH SINGH B.N.MOHAPATRA DHARMASALA /19 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0005369/2020 BABU NAIK S.K.JENA ANGUL TOWN /830 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0005370/2020 BALRAM SAHU PRASANTA KUMAR SAHOO BHADRAK RURAL /612 /2019

VS VS ()

STATE OF ODISHA //

11 BLAPL/0005371/2020 SAILA KUMAR PATTNAIK @ TARINI AMLAN SHAKTI PAUL NAYAPALLI P.S. /226 /2013

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0005372/2020 SAROJ RANJAN RATHA MOHENDRA KUMAR MOHAPATRO SAMBALPUR VIGILANCE /21 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

13 BLAPL/0005373/2020 MITRABHANU GURU SOURA CHANDRA MOHAPATRA BIJEPUR /201 /2018

VS VS ()

STATE OF ODISHA //

14 BLAPL/0005374/2020 BISWA ROHIDAS SARAT KUMAR JENA ATTABIRA /167 /2019

VS VS ()

STATE OF ODISHA //

15 BLAPL/0005375/2020 ARIF KHAN BRUNDABAN ROUT CANTONMENT ROAD /17 /2016

VS VS ()

STATE OF ODISHA //

16 BLAPL/0005376/2020 ARIF KHAN BRUNDABAN ROUT CHAULIAGANJA /27 /2016

VS VS ()

STATE OF ODISHA //

17 BLAPL/0005377/2020 PRAFULLA NAYAK SURYAKANTA DWIBEDI GOSANINUAGAM /94 /2019

VS VS ()

STATE OF ODISHA //

18 BLAPL/0005378/2020 SUMITRA SAHU SABYASACHI MISHRA PHIRINGIA /43 /2020

VS VS ()

STATE OF ODISHA //

19 BLAPL/0005379/2020 SK. FARID SABYASACHI MISHRA  / /0

VS VS ()

STATE OF ODISHA //

20 BLAPL/0005380/2020 PROMISE KUMAR SETHY GAJENDRA K. KHILAR JASHIPUR /90 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0005381/2020 ARBIND @ARVIND@ARWIND PANDEY SUSANT KUMAR PRADHAN JHARSUGUDA /381 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0005382/2020 BIRA SABAR B.R.TRIPATHY  / /0

VS VS ()

STATE OF ODISHA //

23 BLAPL/0005383/2020 ALOK PALEI DILLIP MOHANTY PURI SADAR /209 /2018
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0005384/2020 DOLESWAR PADHAN SUCHIT KUMAR NAYAK NARLA /93 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0005385/2020 LILA RAM SURYAVANSHI DEBASNAN DAS BOLANI /7 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0005386/2020 MAHESWAR SAHOO BISHNU PRASAD PRADHAN BHUBANESWAR G.R.P.S. /15 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0005387/2020 PRITILATA MALLICK BIKRAM KESHARI BAL JAGATPUR /118 /2019

VS VS ()

STATE OF ODISHA //

28 BLAPL/0005388/2020 PINTU @ BHASKAR PRADHAN BIKRAM KESHARI BAL SALIPUR /328 /2019

VS VS ()

STATE OF ODISHA //

29 BLAPL/0005389/2020 BABULA @ AJAY PRADHAN AMITABH PRADHAN SAMBALPUR TOWN /55 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0005390/2020 RAJENDRA PRADHAN DIPTI RANJAN BHOKTA KUNDRA /62 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0005391/2020 UDAYANATH PRADHAN DIPTI RANJAN BHOKTA KUNDRA /62 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0005392/2020 KATIANDIA @ KARTIK MISHRI PRAMOD KUMAR JENA BALIAPAL /73 /2020

VS VS ()

STATE OF ODISHA //

33 BLAPL/0005393/2020 TUKUNA SAHU@ TUKU BIDYALOK MOHAPATRA BANTALA /126 /2020

VS VS ()

STATE OF ODISHA //

34 BLAPL/0005394/2020 SANA SETHY SIDHESWAR RATH MANCHESWAR P.S. /520 /2019

VS VS ()
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STATE OF ODISHA //

35 BLAPL/0005395/2020 LAXMAN MALLICK @ SILU UMESH CHANDRA MOHANTY PIPLI /29 /2020

VS VS ()

STATE OF ODISHA //

36 BLAPL/0005396/2020 TELESFAR TAPNO SAMARENDRA BAHADUR BHASMA /4 /2020

VS VS ()

STATE OF ODISHA //

37 BLAPL/0005397/2020 MD. WASIM S.S.RAY BAHALDA /72 /2019

VS VS ()

STATE OF ODISHA //

38 BLAPL/0005398/2020 CHAMRU MAJHI @ CHAMRU CHARAN MAJHIABHAYA KUMAR PARIDA BAHALDA /16 /2020

VS VS ()

STATE OF ODISHA //

39 BLAPL/0005399/2020 JERAI ALDA @ JANTU ABHAYA KUMAR PARIDA JAMDA PS /18 /2019

VS VS ()

STATE OF ODISHA //

40 BLAPL/0005400/2020 DIPU NAIK RONIT GHOSE TALCHER TOWN /8 /2020

VS VS ()

STATE OF ODISHA //

41 BLAPL/0005401/2020 DIPU NAIK RONIT GHOSH COLLIERY /3 /2020

VS VS ()

STATE OF ODISHA //

42 BLAPL/0005402/2020 SANJAY DAS @ KATIBUDHA @ KATICHUA RAJIB LOCHAN PATTNAIK BASTA /74 /2020

VS VS ()

STATE OF ODISHA //

43 BLAPL/0005403/2020 PRAVAKAR BEHERA @ BANCHHA UMESH CHANDRA MOHANTY PIPLI /29 /2020

VS VS ()

STATE OF ODISHA //

44 BLAPL/0005404/2020 BABUL NAIK B.B. ROUTRAY SAMAL /147 /2020

VS VS ()

STATE OF ORISSA //

45 BLAPL/0005405/2020 BUBU @ GOBARDHAN RATH B.B. ROUTRAY N.T.P.C. /112 /2020

VS VS ()

STATE OF ORISSA //
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46 BLAPL/0005406/2020 PABITRA KUMAR SABAR SANTOSH KUMAR DASH BISSAMCUTTACK /29 /2019

VS VS ()

STATE OF ODISHA //

47 BLAPL/0005407/2020 GANESWAR MAHANTA ASHOK KUMAR BEHERA KALIAPANI /1 /2020

VS VS ()

STATE OF ODISHA //

48 BLAPL/0005408/2020 MEDIA @ BABU @ SUNIL KUMAR BEHERA ADITI HOTA CHHENDIPADA /83 /2020

VS VS ()

STATE OF ORISSA //

49 BLAPL/0005409/2020 MEDIA @ BABU @ SUNIL KUMAR BEHERA ADIT HOTA CHHENDIPADA /75 /2020

VS VS ()

STATE OF ODISHA //

50 BLAPL/0005410/2020 CHINMAYA PRAKASH PARHI ARUN KUMAR BUDHIA MARINE CHUDAMANI /44 /2020

VS VS ()

STATE OF ODISHA //

51 BLAPL/0005411/2020 NARENDRA KUMAR MAJHI TUKUNA KUMAR MISHRA JAIPATNA /317 /2019

VS VS ()

STATE OF ODISHA //

52 BLAPL/0005412/2020 PADMANAVA BEHERA RADHIKA RANJAN BHATTACHARYA CUTTACK SADAR /205 /2020

VS VS ()

STATE OF ODISHA //

53 CMAPL/0000215/2020 PARAMANANDA RATH S.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

54 CMAPL/0000216/2020 NABA KRISHNA MISHRA S.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

55 CMAPL/0000217/2020 BRUNDABAN BIHARI MISHRA S.N.MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

56 CMP/0000444/2020 HIRA SAHOO SUMANTA KUMAR NAYAK  / /

VS VS ()

LATA PRADHAN //

57 CMP/0000445/2020 MAHENDRA KU.BEURA @ BEHERA BIBHUTI KESHARI BISWAL  / /
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VS VS ()

BABAJI BEHERA //

58 CONTAC/0000001/2020 DURYADHAN KANDHAPAN NEELAKANTHA PANDA  / /

VS VS ()

HAREKRISHNA, BRANCH MANAGER-CUM-CHIEF EXECUTIVE,SERI EQUIPMENT FINANCE LTD. //

59 CONTC/0003178/2020 BHARATI DAS ADV  / /

VS VS ()

BHASKAR SHARMA //

60 CONTC/0003179/2020 BASUMATI MOHARANA ADV  / /

VS VS ()

D.S.SUBHADARSHI JOSHI //

61 CONTC/0003180/2020 KAILASH CHANDRA SWAIN ASHOK KUMAR DAS  / /

VS VS ()

ASWINI KUMAR MISHRA //

62 CONTC/0003181/2020 SUJATA BEHERA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

63 CONTC/0003182/2020 AGASTI KUMAR SAHU ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

64 CONTC/0003183/2020 KUMUDA CHANDRA MOHAPATRA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

65 CONTC/0003184/2020 ANJANA KUMAR DASH ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

66 CONTC/0003185/2020 DOLA GOBINDA NATH ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

67 CONTC/0003186/2020 KULAMANI BHUTIA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

68 CONTC/0003187/2020 HEMANTA KUMAR PRADHAN ADV  / /

VS VS ()
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BIRANCHI NARAYAN MOHANTY //

69 CONTC/0003188/2020 ADIKANDA MOHANTA SHARMISTHA SAMAL  / /

VS VS ()

CHITHRA ARUMUGAM //

70 CONTC/0003189/2020 RANJAN KUMAR SAHU ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

71 CONTC/0003190/2020 BHARAT CHANDRA PRADHAN ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

72 CONTC/0003191/2020 RAMESH CHANDRA NATH ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

73 CONTC/0003192/2020 SWAPNESWAR PRADHAN ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

74 CONTC/0003193/2020 KARTIKESWAR SAHU ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

75 CONTC/0003194/2020 SRIKANTA KUMAR MISHRA ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

76 CONTC/0003195/2020 GOBINDA CHANDRA PRADHAN ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

77 CONTC/0003196/2020 KALYANI PATTNAIK BIRAJA PR.DAS  / /

VS VS ()

DAYA NIDHI NAYAK //

78 CONTC/0003197/2020 DAYANIDHI PRADHAN ADV  / /

VS VS ()

BIRANCHI NARAYAN MOHANTY //

79 CONTC/0003198/2020 JANKI KUNDU ADV  / /

VS VS ()

SATYABRATA SAHOO //

Page 7/37



ORISSA HIGH COURT

FILING REPORT AS ON :07/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

80 CONTC/0003199/2020 ANURADHA SAMANTARAY ADV  / /

VS VS ()

SATYABRATA SAHOO //

81 CONTC/0003200/2020 AVAYA KUMAR SWAIN PRAFULLA KUMAR MAHAPATRA  / /

VS VS ()

SATYABRATA SAHOO //

82 CONTC/0003201/2020 GATIKRUSHNA MOHANTA KRISHNA CHANDRA SAHU  / /

VS VS ()

DR.ASHOK KUMAR DASH //

83 CONTC/0003202/2020 SANGHAMITRA RATH ADV  / /

VS VS ()

SASWAT MISHRA //

84 CONTC/0003203/2020 BIJAY KUMAR BISOI ADV  / /

VS VS ()

SATYABRATA SAHOO //

85 CONTC/0003204/2020 PURUSOTTAM PANIGRAHI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

CHITHRA ARUMUGAM //

86 CONTC/0003205/2020 SHRI CHITTARANJAN MANGARAJ M.PRATAP@P.K.MOHAPATRA  / /

VS VS ()

DR.BISVA RANJAN PATI //

87 CONTC/0003206/2020 SANJAY JAIN ADV  / /

VS VS ()

DR.KRISHNA KUMAR //

88 CONTC/0003207/2020 SANJAY JAIN PRABODHA CH. NAYAK  / /

VS VS ()

DR.KRISHNA KUMAR //

89 CONTC/0003208/2020 MAHESWAR DAS SIDHARTHA SWAIN  / /

VS VS ()

SATYABRATA SAHOO //

90 CONTC/0003209/2020 V.LAXMAN RAO ADV  / /

VS VS ()

SASWAT MISHRA //

91 CONTC/0003210/2020 DR.RABI NARAYAN MISHRA ADV  / /
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VS VS ()

SASWAT MISHRA //

92 CONTC/0003211/2020 NARAN DAS ADV  / /

VS VS ()

PRADIP KUMAR SETHI //

93 CONTC/0003212/2020 NIGAM PRASAD BHATTA ADV  / /

VS VS ()

PRADIPTA KUMAR MOHAPATRA //

94 CONTC/0003213/2020 NATABAR MOHANTY ADV  / /

VS VS ()

CHITRA ARUMUGAM //

95 CONTC/0003214/2020 BHARAT CHANDRA BEHERA ADV  / /

VS VS ()

SASWAT MISHRA //

96 CONTC/0003215/2020 RANJAN KISHORE PARIDA ADV  / /

VS VS ()

PRADIP KUMAR DASH //

97 CONTC/0003216/2020 ASWINI KUMAR MISHRA SIDHARTHA SWAIN  / /

VS VS ()

SATYABRATA SAHOO //

98 CRLA/0000440/2020 SAKHAWAT KHAN AMLAN SHAKTI PAUL PIPLI /203 /2020

VS VS ()

STATE OF ODISHA //

99 CRLMC/0001221/2020 SANTOSH KUMAR KHATUA SMRUTI RANJAN MOHAPATRA SAMBALPUR VIGILANCE /75 /2018

VS VS ()

STATE OF ORISSA //

100 CRLMC/0001222/2020 PRIYA RANJAN PRADHAN BIRAJA PRASANNA DAS BINJHARPUR /97 /2020

VS VS ()

STATE OF ODISHA //

101 CRLMC/0001223/2020 SIBA KUMAR MAHANTA RADHARAMAN DAS NAYAK  / /0

VS VS ()

STATE OF ODISHA //

102 CRLMC/0001224/2020 PRAKASH ROUT BIKRAM KESHARI BAL KISSANNAGAR PS /61 /2018

VS VS ()
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STATE OF ODISHA //

103 CRLMC/0001225/2020 SACHIN BALIARSINGH SAROJ KU.DASH NIRAKARPUR /140 /2013

VS VS ()

STATE OF ODISHA //

104 CRLMP/0000829/2020 AMIN UDDIN KHAN R.N.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

105 CRLMP/0000830/2020 PARI MALLIK KHIROD K.ROUT  / /0

VS VS ()

STATE OF ODISHA //

106 CRLMP/0000831/2020 RANJANA JENA SHUBHENDU KUMAR PARIDA  / /0

VS VS ()

STATE OF ODISHA //

107 CRLMP/0000832/2020 BIMBADHAR BHUYAN SAILABALA JENA  / /0

VS VS ()

THE IIC, BADACHANA POLICE STATION //

108 CRLMP/0000833/2020 ANANTA BEHERA AMRUTI RANJAN NAYAK  / /0

VS VS ()

STATE OF ORISSA //

109 CRLMP/0000834/2020 KUMARA BEHERA P.K.DALAI  / /0

VS VS ()

STATE OF ORISSA //

110 CRLREV/0000340/2020 DEBASISH MISHRA BIBHU PRASAD DAS DUNGURIPALI /172 /2019

VS VS ()

STATE OF ODISHA //

111 CRLREV/0000341/2020 ANANATA  GOPALA SAHOO BIKRAM CHANDRA GHADEI  / /0

VS VS ()

STATE OF ODISHA //

112 CRLREV/0000342/2020 ZAKEUSH CHHOTU TIRKEY B.SAHOO JAMANKIRA /110 /2019

VS VS ()

STATE OF ODISHA //

113 FAO/0000628/2020 MANAGING COMMITTEE OF PANCHAYAT HIGH SCHOOL, MUDINGP.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //
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114 FAO/0000629/2020 MANAGING COMMITTEE OF BHIMSEN HIGH SCHOOL, BHETANAIP.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

115 FAO/0000630/2020 KANAKA LATA DEI P.BEHERA  / /

VS VS ()

STATE OF ODISHA //

116 FAO/0000631/2020 TILOTTAMA NAYAK JYOTIRMAY GUPTA  / /

VS VS ()

STATE OF ODISHA //

117 FAO/0000632/2020 DIVISIONAL MANAGER,ORIENTAL INSURANCE CO.LTDPRASANTA KUMAR MAHALI  / /

VS VS ()

SUBRAT KUMAR SAHOO //

118 FAO/0000633/2020 BIRANCHI NARAYAN SWAIN P.BEHERA  / /

VS VS ()

STATE OF ODISHA //

119 MACA/0000559/2020 THE DIVISIONAL MANAGER, M/S NATIONAL INSURANCE CO.LTD.V.NARASINGH  / /

VS VS ()

MAMATA BHOI //

120 MACA/0000560/2020 THE DIVISIONAL MANAGER, NATIONAL INSURANCE CO.LTD.SACHIDANANDA NAYAK  / /

VS VS ()

MANJIT SARAN //

121 MACA/0000561/2020 THE DIVISIONAL MANAGER, LEGEL T..P.CLAIM CELL, THE  NATIONAL INSURANCE CO.LTD.SACHIDANANDA NAYAK  / /

VS VS ()

GYANARANJAN BEHERA //

122 MACA/0000562/2020 MANJULATA DAS PRADEEP KUMAR MISHRA  / /

VS VS ()

GUNASEKARAN //

123 MACA/0000563/2020 UNITED INDIA INSURANCE COMPANY LTD. MAHITOSH SINHA  / /

VS VS ()

FULAMANI SOREN //

124 MACA/0000564/2020 DIVISIONAL MANAGER, M/S.NATIONAL INSURANCE CO.LTDSANTOSH KUMAR MOHANTY  / /

VS VS ()

KABITA MAJHI //

125 RSA/0000174/2020 GURU CHARAN ROUT DAYANANDA MOHAPATRA  / /
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VS VS ()

DAMBARUDHARA KHUNTIA //

126 RVWPET/0000260/2020 TATA STEEL LTD. SARADA P. SARANGI  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0018815/2020 PRAFULLA KUMAR MISHRA B.K.NAYAK  / /

VS VS ()

ODISHA GRAMYA BANK //

128 WP(C)/0018816/2020 BINA MAHESWARI BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

129 WP(C)/0018817/2020 PRAKASHINI PANDA BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0018818/2020 SAUDAGAR GAJENDRA BANABIHARI RAY  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0018819/2020 KRUSHNA CHANRA PATRA JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0018820/2020 BIPIN CHANDRA PATEL P.K.PATTANAYAK  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0018821/2020 SUJATA DAS JITENDRA KUMAR DIGAL  / /

VS VS ()

STATE OF ODISHA //

134 WP(C)/0018822/2020 SHISHIR KUMAR PANI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

135 WP(C)/0018823/2020 DILLIP KUMAR PRADHAN K.N.DAS  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0018824/2020 SABITA PUJARI SHARMISTHA SAMAL  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0018825/2020 NIRANJAN MALLICK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

138 WP(C)/0018826/2020 ANNAPURNA NAYAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0018827/2020 M/S. MALA ROY IPSIT AUROBINDO ACHARYA  / /

VS VS ()

UNION OF INDIA //

140 WP(C)/0018828/2020 MADAN MOHAN ARUK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0018829/2020 SUPRAVA SAMAL SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

142 WP(C)/0018830/2020 SAROJ KUMAR LENKA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0018831/2020 RANJITA MOHARANA BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0018832/2020 PURNA CHANDRA MOHANTA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0018833/2020 BINATA SAJPADA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

146 WP(C)/0018834/2020 SAT KUANAR MOHANTO SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0018835/2020 BINATA SEJPADA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0018836/2020 NIRANJAN  MALLICK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

149 WP(C)/0018837/2020 NIBANTI DIGAL G.N.MISHRA  / /

VS VS ()

BRANCH MANAGER, RELIANCE NIPPON LIFE INSURANCE CO.LTD. //

150 WP(C)/0018838/2020 RAM PRASAD SANA G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0018839/2020 PURNA CHANDRA MAHANTA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0018840/2020 PRABASINI PATTANAIK BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0018841/2020 SAROJ KUMAR LENKA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0018842/2020 RAM CHANDRA PRADHAN BIBHUDANANDA MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0018843/2020 ANNAPURNA NAYAK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

156 WP(C)/0018844/2020 SAT KUANAR MAHANTA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0018845/2020 GHANASHYAMA SAHOO SATRUGHNA DAS (A)  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0018846/2020 SHISIR KUMAR PANI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0018847/2020 SABITA PUJARI SHARMISTHA SAMAL  / /
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VS VS ()

STATE OF ODISHA //

160 WP(C)/0018848/2020 MADN MOHAN ARUK SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

161 WP(C)/0018849/2020 GHANASHYAMA SAHOO SATRUGHNA DASH (A)  / /

VS VS ()

STATE OF ODISHA //

162 WP(C)/0018850/2020 SUPRAVA SAMAL SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0018851/2020 B.JAGEYA PATRA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

164 WP(C)/0018852/2020 JALESWAR SETHY SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0018853/2020 HAR MOHAN DAS SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

166 WP(C)/0018854/2020 HIMANSHU SEKHAR JENA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

167 WP(C)/0018855/2020 SANTOSH KUMAR MISHRA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0018856/2020 PRAMOD KUMAR PANIGRAHI SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0018857/2020 JOGESWAR MOHANTA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0018858/2020 DHABALESWAR PATTNAIK S.K.SANGANERIA  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0018859/2020 DUKHISHYAM SAHU SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0018860/2020 DR.PRAMOD KUMAR KAR SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0018861/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0018862/2020 MINATI SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0018863/2020 KUNTALA SAHU SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0018864/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0018865/2020 SAROJ KUMAR PRADHAN SANGRAM JENA  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0018866/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0018867/2020 SANGRAM KESHORI DASH BIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0018868/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0018869/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0018870/2020 HARIPADA DAS RAMESH CH.BEHERA  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0018871/2020 SANTOSH KUMAR NAIK DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0018872/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0018873/2020 SANDHYARANI BAG DURGESH NARAYAN RATH  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0018874/2020 ARTATRANA NAYAK SUSANTA KUMAR BARAL  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0018875/2020 DHABALESWAR PATTNAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0018876/2020 TAJMUL HODA SUSANTA KUMAR BARAL  / /

VS VS ()

STATE OF ODISHA //

189 WP(C)/0018877/2020 BHARAT KUMAR SWAIN SUSANTA KUMAR BARAL  / /

VS VS ()

STATE OF ODISHA //

190 WP(C)/0018878/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

191 WP(C)/0018879/2020 RAMA CHANDRA SASMAL SUSANTA KUMAR BARAL  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0018880/2020 DHABALESWAR PATTANAIK S.K.SANGANERIA  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0018881/2020 MOHAMMAD ZABIR SUSANTA KUMAR BARAL  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0018882/2020 SANTOSH KUMAR BISWAL PRAFULLA KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0018883/2020 SANATAN DAS PRAFULLA KUMAR MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

196 WP(C)/0018884/2020 PANCHANANA DEBATA SUSANTA KUMAR TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

197 WP(C)/0018885/2020 MANOJ KUMAR MAHARANA B.PANDA  / /

VS VS ()

THE STATE OF ODISHA //

198 WP(C)/0018886/2020 MAYADHAR ROUT PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

199 WP(C)/0018887/2020 RAJENDRA KUMAR BEHERA RITA SINGH  / /

VS VS ()

THE STATE OF ODISHA //

200 WP(C)/0018888/2020 M/S.KAMDAR SALES ORGANISATION K.K.SAHOO  / /

VS VS ()

GOODS AND SERVICES TAX COUNCIL //

201 WP(C)/0018889/2020 T.KIRAN KUMAR RAO PRAFULLA KUMAR RATH  / /

VS VS ()

STATE OF ODISHA //

202 WP(C)/0018890/2020 BHAJAMAN JENA RITA DEY  / /

VS VS ()

ORISSA STATE COOPERATIVE MILK PRODUCERS FEDERATION //

203 WP(C)/0018891/2020 BASUDEV NAYAK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

T.P.CENTRAL ODISHA DISTRIBUTION LTD (TPCODL) //

204 WP(C)/0018892/2020 NARAYAN DAS ANUP UDAYA SENAPATI  / /

VS VS ()

Page 18/37



ORISSA HIGH COURT

FILING REPORT AS ON :07/08/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

STATE OF ODISHA //

205 WP(C)/0018893/2020 BIDYADHAR JENA ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

206 WP(C)/0018894/2020 DR.NARENDRANATH SWAIN BIRIAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

207 WP(C)/0018895/2020 MANAS RANJAN SWAIN ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0018896/2020 BIMBADHAR MALLICK BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

209 WP(C)/0018897/2020 MIHIR RANJAN MOHANTY ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

210 WP(C)/0018898/2020 CHANDRA SEKHAR PARIDA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

211 WP(C)/0018899/2020 DEBENDRA NATH DAS AMIT KUMAR SAA  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0018900/2020 GOPAL JENA BIRAJA PRASANNA SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

213 WP(C)/0018901/2020 SAKUNTALA SETHI ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

214 WP(C)/0018902/2020 GOURANGA CHARAN PAHI PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

215 WP(C)/0018903/2020 HARIHAR MISHRA ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0018904/2020 BIJAYA KUMAR SAHOO ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

217 WP(C)/0018905/2020 SHEPALI SAMAL ASIT KU.JENA  / /

VS VS ()

UNION OF INDIA //

218 WP(C)/0018906/2020 SULOCHANA MOHARANA B.N.PANDA..2  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0018907/2020 GOPAL CHANDRA BARAL ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

220 WP(C)/0018908/2020 AKSHAYA KUMAR MOHANTY B.N.PANDA..2  / /

VS VS ()

STATE OF ODISHA //

221 WP(C)/0018909/2020 SMRUTI RANJAN PAIKARAY ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0018910/2020 GOLEKH PRADHAN SANTOSH KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

223 WP(C)/0018911/2020 UTTAP BEHERA ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

224 WP(C)/0018912/2020 UDAYANATH MAJHI L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

225 WP(C)/0018913/2020 RAMESH CHANDRA OJHA ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

226 WP(C)/0018914/2020 LATA BEURA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

227 WP(C)/0018915/2020 RABINDRA KUMAR PANDA AMIT KUMAR SAA  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0018916/2020 ALOK MISHRA L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0018917/2020 SASHI BHUSAN SAHU L.K.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0018918/2020 SANDHYARANI BEHERA N.C.ROUT  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0018919/2020 DEBARAJ BHOI ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0018920/2020 BIJAYALAXMI NAYAK ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0018921/2020 GYANABALLAV MOHANTY SUDRASAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0018922/2020 BRAJA KISHORE SWAIN ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0018923/2020 NABAKISHORE BHOI ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0018924/2020 ASHOK KUMAR SAHOO ANUP UDAYA SENAPATI  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0018925/2020 M/S.BINAYAK JEWELLERS RAJJEET ROY  / /

VS VS ()

TATA POWER CENTRAL ODISHA DISTRIBUTION LTD. //

238 WP(C)/0018926/2020 MIHIR KISHORE MOHANTY SATYABRATA MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0018927/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

PRAFULLA KUMAR NAYAK //

240 WP(C)/0018928/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

HRUSIKESH SAHOO //

241 WP(C)/0018929/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

RAMA NARAYAN BEHERA //

242 WP(C)/0018930/2020 UNION OF INDIA ANUP KUMAR BOSE5  / /

VS VS ()

HIMANSU KUMAR DAS //

243 WP(C)/0018931/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

SANTOSH KUMAR ROUT //

244 WP(C)/0018932/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

SUSANT KUMAR SAHOO //

245 WP(C)/0018933/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

RABINDRA KUMAR BEHERA //

246 WP(C)/0018934/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

DIBAKARA PRUSTY //

247 WP(C)/0018935/2020 PRAMOD KUMAR BINDHANI M/S. S.P. NATH  / /

VS VS ()

GOVERNMENT OF INDIA //

248 WP(C)/0018936/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

ANUBRATA SAHU //

249 WP(C)/0018937/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

AKSHAYA KUMAR SAHOO //
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250 WP(C)/0018938/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

ATULYA KUMAR PATRA //

251 WP(C)/0018939/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

BIKRAM DAS //

252 WP(C)/0018940/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

SAMIR CHANDRA BEHERA //

253 WP(C)/0018941/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

RATNA KARAN //

254 WP(C)/0018942/2020 BAIKUNTHA NATH DAS NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0018943/2020 JAYARAM MOHANTA NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

256 WP(C)/0018944/2020 BALARAM MOHANTA NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0018945/2020 KUNI BEHERA M.PRATAP @ P.K.MOHAPATRA  / /

VS VS ()

THE STATE OF ORISSA //

258 WP(C)/0018946/2020 SUDHANSU KUMAR GIRI NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0018947/2020 JYOTIRANI MURMU NIRANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0018948/2020 SUSHANTA GAIGARIA PRITAM KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0018949/2020 JAGABANDHU MANDAL NIRANJAN LENKA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0018950/2020 MD.MUSTAQUE SIDHARTHA MISHRA  / /

VS VS ()

STATE OF ODISHA //

263 WP(C)/0018951/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

SUBHENDUSHREE ROUTRAY //

264 WP(C)/0018952/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

KARUNAKAR BHOI //

265 WP(C)/0018953/2020 UNION OF INDIA ANUP KUMAR BOSE  / /

VS VS ()

JUMBEL MUNDA //

266 WP(C)/0018954/2020 BIPLAB KESHARI SAHOO TATHAGATA SAHOO  / /

VS VS ()

STATE OF ODISHA //

267 WP(C)/0018955/2020 TILOTTAMA MAHANTA SASIBHUSAN BISWAL  / /

VS VS ()

STATE OF ORISSA //

268 WP(C)/0018956/2020 SARAT KUMAR SAHOO BASUDEV BARIK  / /

VS VS ()

STATE OF ODISHA //

269 WP(C)/0018957/2020 KONARK BAR ASSOCIATION SHIVASANKAR MOHANTY  / /

VS VS ()

THE STATE OF ODISHA //

270 WP(C)/0018958/2020 RATIKANTA BEHERA SHARMISTHA SAMAL  / /

VS VS ()

STATE OF ODISHA //

271 WP(C)/0018959/2020 MURALIDHAR DAS PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

272 WP(C)/0018960/2020 MEGHAMALA BAGH DIPTI RANJAN BHOKTA  / /

VS VS ()
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STATE OF ODISHA //

273 WP(C)/0018961/2020 KAMALA KUMARI MOHANTY PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

274 WP(C)/0018962/2020 CHANDRA KANTI MISHRA JAGABANDHU SAHU  / /

VS VS ()

STATE OF ODISHA //

275 WP(C)/0018963/2020 SARAT KUMAR PATTNAIK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

276 WP(C)/0018964/2020 KUSUMA KUMARI PRAHARAJ TUNA SAHU  / /

VS VS ()

STATE OF ODISHA //

277 WP(C)/0018965/2020 SRINATH SAMAL KALPATARU MISHRA  / /

VS VS ()

STATE OF ODISHA //

278 WP(C)/0018966/2020 TATA STEEL LTD. S.P.SARANGI  / /

VS VS ()

STATE OF ODISHA //

279 WP(C)/0018967/2020 AJAYA KUMAR AGRAWAL KOUSIK ANANDA GURU  / /

VS VS ()

STATE OF ODISHA //

280 WP(C)/0018968/2020 KRUSHNA CHANDRA NAIK PRASANTA KUMAR SATAPATHY  / /

VS VS ()

STATE OF ODISHA //

281 WP(C)/0018969/2020 RAJESH KUMAR TARINI SAROJ KUMAR PADHI  / /

VS VS ()

STATE OF ORISSA //

282 WP(C)/0018970/2020 DIBAKAR MAHANTA SMRUTI RANJAN PATI  / /

VS VS ()

STATE OF ODISHA //

283 WP(C)/0018971/2020 SURYAKANTI RANA K.K.SWAIN  / /

VS VS ()

Board Of Secondary Education //
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284 WP(C)/0018972/2020 KRUSHNA CHANDRA BEHERA KALPATARU MISHRA  / /

VS VS ()

STATE OF ODISHA //

285 WP(C)/0018973/2020 M/S. B.G.PHARMACEUTICALS LTD. BIGYAN KUMAR SHARMA  / /

VS VS ()

STATE OF ODISHA //

286 WP(C)/0018974/2020 GENERAL MANAGER EAST COAST RAILWAYSUBRAT MISHRA  / /

VS VS ()

SURENDRA JAL //

287 WP(C)/0018975/2020 ABHAYA KUMAR DASH R.P.DALAI  / /

VS VS ()

STATE OF ODISHA //

288 WP(C)/0018976/2020 ASISH KUMAR PRADHAN R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

289 WP(C)/0018977/2020 ADHAR KUMAR ROUT RAMA PRASAD DALEI  / /

VS VS ()

STATE OF ODISHA //

290 WP(C)/0018978/2020 LAXMI NARAYAN SAHU ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

291 WP(C)/0018979/2020 BHASKAR SAHU R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

292 WP(C)/0018980/2020 RAMESH CHANDRA BEURIA RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

293 WP(C)/0018981/2020 PRADEEP KUMAR PARAMGURU R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

294 WP(C)/0018982/2020 SANTOSH KUMAR LENKA RAMA PRASAD DALAI  / /

VS VS ()

STATE OF ODISHA //

295 WP(C)/0018983/2020 SUDARSAN NAHAK R.SAHOO  / /
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VS VS ()

STATE OF ODISHA //

296 WP(C)/0018984/2020 DR.RANJAN KUMARI MISHRA R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

297 WP(C)/0018985/2020 SUCHISMITA PATRA SMRUTI RANJAN NAYAK  / /

VS VS ()

STATE OF ODISHA //

298 WP(C)/0018986/2020 MINAKHI SAHU R.SAHOO  / /

VS VS ()

STATE OF ODISHA //

299 WP(C)/0018987/2020 BAIKUNTHA CHARAN SAHOO NIRANJAN PRASAD PATRA  / /

VS VS ()

PRAFULLA KUMAR SAHOO //

300 WP(C)/0018988/2020 AJAYA KUMAR BEHERA ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

301 WP(C)/0018989/2020 PANKAJINI MOHAPATRA AKSHYANGSHU NANDY  / /

VS VS ()

STATE OF ODISHA //

302 WP(C)/0018990/2020 BABA GANGARAM FOOD PRODUCT PVT.LTDDAYANANDA MOHAPATRA  / /

VS VS ()

ODISHA STATE CIVIL SUPPLIES  CORPORATION LTD. //

303 WP(C)/0018991/2020 SOUDAMINI PRADHAN BIBHUTI BHUSAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

304 WP(C)/0018992/2020 BHASKAR CHANDRA PANDA JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

305 WP(C)/0018993/2020 SARTUKA  DEHURY BIBHUTI BHUSAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

306 WP(C)/0018994/2020 SHREENIBAS PRADHAN UMESH CHANDRA MOHANTY  / /

VS VS ()
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OTDC LTD. //

307 WP(C)/0018995/2020 MAMINA ROUT CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

308 WP(C)/0018996/2020 PRAFULLA KUMAR DEHURY BIBHUTI BHUSAN BEHERA  / /

VS VS ()

STATE OF ODISHA //

309 WP(C)/0018997/2020 BHARAT SAHOO JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

310 WP(C)/0018998/2020 JAGRAT SWAIN ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

311 WP(C)/0018999/2020 SUJATA PANDA ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

312 WP(C)/0019000/2020 BIDYADHAR BARIK JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

313 WP(C)/0019001/2020 SIMANCHAL DAS ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //

314 WP(C)/0019002/2020 ARYAN HIGHER SECONDARY SCHOOL G.N.MISHRA  / /

VS VS ()

STATE OF ODISHA //

315 WP(C)/0019003/2020 JAYA RAY M/S.BUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

316 WP(C)/0019004/2020 MAMATA MANJARI JENA JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

317 WP(C)/0019005/2020 BIREN KUMAR KHANDAI SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //
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318 WP(C)/0019006/2020 GODABARI MOHAPATRA JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

319 WP(C)/0019007/2020 RATNAKAR PRUSTY SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

320 WP(C)/0019008/2020 JITENDRA BISWAL PRABODHA CH.NAYAK  / /

VS VS ()

STATE OF ODISHA //

321 WP(C)/0019009/2020 PRADEEP KUMAR PUTHAL JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

322 WP(C)/0019010/2020 SUBRATA PATRA KRISHNA CHANDRA SAHU  / /

VS VS ()

STATE OF ODISHA //

323 WP(C)/0019011/2020 ASHISHA KUMAR BISWAL BHAKTA RANJAN BARIK  / /

VS VS ()

STATE OF ODISHA //

324 WP(C)/0019012/2020 SUDESTHNA @ SUDASHNA BEHERA ALOK KUMAR PANDA  / /

VS VS ()

STATE OF ODISHA //

325 WP(C)/0019013/2020 SUDHANSU SEKHAR CHOUDHURY BIKRAM CHANDRA GHADEI  / /

VS VS ()

STATE OF ODISHA //

326 WP(C)/0019014/2020 DR.ROSALIN KAR M/S.BUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

327 WP(C)/0019015/2020 NAYANA KUMARI MOHANTY SUDHANSU SEKHAR JENA  / /

VS VS ()

THE STATE OF ORISSA //

328 WP(C)/0019016/2020 GOPALA MUDULI PRASANTA KUMAR NANDA  / /

VS VS ()

UNION OF INDIA //

329 WP(C)/0019017/2020 DHARANIDHARA MAHANTA SMRUTIRANJAN PATI  / /
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VS VS ()

STATE OF ORISSA //

330 WP(C)/0019018/2020 MANOJ KUMAR JENA SASWATI MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

331 WP(C)/0019019/2020 GAYATRI MEHER MANAS CHAND  / /

VS VS ()

STATE OF ODISHA //

332 WP(C)/0019020/2020 BIJAY KETAN NANDA ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

333 WP(C)/0019021/2020 KANHU CHARAN BEHERA ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

334 WP(C)/0019022/2020 VIJAY PRASAD DEBENDRA KUMAR BEHERA  / /

VS VS ()

CHAIRMAN CUM MD, UNITED COMMERCIAL BANK //

335 WP(C)/0019023/2020 DURGA BHUSAN BARIK M/S.BUDHADEV ROUTRAY  / /

VS VS ()

STATE OF ODISHA //

336 WP(C)/0019024/2020 RABINDRA KUMAR RATH M/S.K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

337 WP(C)/0019025/2020 MURALIDHAR MUNDA PARTHA SARATHI DAS  / /

VS VS ()

COLLECTOR CUM D.M.,KEONJHER //

338 WP(C)/0019026/2020 BHABESH CHANDRA MOHAPATRA M/S.JYOTIRMAYA GUPTA  / /

VS VS ()

STATE OF ODISHA //

339 WPCRL/0000070/2020 AKASH GOSH SASWAT DAS  / /0

VS VS ()

STATE OF ODISHA //

340 WPCRL/0000071/2020 RATNAMANJURI MALLICK PRASANNA KUMAR PARHI  / /0

VS VS ()
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STATE OF ODISHA //

341 ABLAPL/0009148/2020 RAJESH KUMAR MOHANTY AMLAN SHAKTI PAUL JANKIA P.S. /157 /2020

VS VS ()

STATE OF ODISHA //

342 ABLAPL/0009149/2020 BHARAT MAHALIK SATYANARAYAN MISHRA TIHIDI /286 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0009150/2020 DHIREN @ DHIREN KUMAR SAHOO S.P.DASH PARJANG /187 /2020

VS VS ()

STATE OF ODISHA //

344 ABLAPL/0009151/2020 KRISHNA MANDAL @ MAJUMDAR G.N.MISHRA KALIMELA /68 /2020

VS VS ()

STATE OF ODISHA //

345 ABLAPL/0009152/2020 GOUTAM @ TARAKNATH SARDAR G.N.MISHRA  / /0

VS VS ()

STATE OF ODISHA //

346 ABLAPL/0009153/2020 GIRISH CHANDRA DAS SARBESWAR BEHERA KAPTIPADA /172 /2020

VS VS ()

STATE OF ODISHA //

347 ABLAPL/0009154/2020 SANJAY KUMAR BEHERA BIBHUTI BHUSAN SWAIN TIRTOL /248 /2020

VS VS ()

HOME //

348 ABLAPL/0009155/2020 SK. RAHIS @ MD.ARIFUR RAHEMAN UNMESH CHANDRA JENA PURUNABAZAR /113 /2020

VS VS ()

STATE OF ODISHA //

349 ABLAPL/0009156/2020 LALITA KUMAR NAYAK MANORANJAN MISHRA NAUGAON /98 /2020

VS VS ()

STATE OF ODISHA //

350 ABLAPL/0009157/2020 ULLASH BEHERA BHARAT JALLI KHALLIKOTE /326 /2020

VS VS ()

STATE OF ODISHA //

351 ABLAPL/0009158/2020 MAMATA BEHERA SARAT KUMAR JENA TANGI (KHURDA) /217 /2020

VS VS ()

STATE OF ODISHA //
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352 ABLAPL/0009159/2020 TUKUNA @ BASUDEB MALIL S.R.MULIA DHARMASALA /280 /2020

VS VS ()

STATE OF ODISHA //

353 ABLAPL/0009160/2020 BABU @ DHANESWAR MOHANTY BRUNDRABAN ROUT CHAULIAGANJA /225 /2020

VS VS ()

STATE OF ODISHA //

354 ABLAPL/0009161/2020 JITENDRA TRIPATHY DEBENDRA DHAR  / /0

VS VS ()

STATE OF ODISHA //

355 ABLAPL/0009162/2020 BASANTA BEHERA @ BASANTA KUMAR BEHERAN.SAHANI RANPUR /179 /2020

VS VS ()

STATE OF ODISHA //

356 ABLAPL/0009163/2020 SANJAY KU.SAHOO SATYABRATA MOHANTY CHANDANPUR /189 /2020

VS VS ()

STATE OF ODISHA //

357 ABLAPL/0009164/2020 PADMA CHARAN PARIDA N.SAHANI CHANDAPUR /66 /2020

VS VS ()

STATE OF ODISHA //

358 ABLAPL/0009165/2020 PRATIMA ROUT @ RANSINGH SIBA PRASAD MISHRA BAIDESWAR /53 /2020

VS VS ()

STATE OF ODISHA //

359 ABLAPL/0009166/2020 BISWANATH RANASINGH SIBA PRASAD MISHRA BAIDESWAR /53 /2020

VS VS ()

STATE OF ODISHA //

360 ABLAPL/0009167/2020 SHAMBHU RAM SAHU @ SAMBHU SAHU UMAKANTA BARIK BERHAMPUR SADAR /209 /2020

VS VS ()

STATE OF ODISHA //

361 ABLAPL/0009168/2020 TUKUNA @ BASUDEB MALIK S.R.MULIA DHARMASALA /280 /2020

VS VS ()

STATE OF ODISHA //

362 ABLAPL/0009169/2020 NILADRI BIHARI MOHAPATRA SANJIT MISHRA BYREE /88 /2020

VS VS ()

STATE OF ODISHA //

363 ABLAPL/0009170/2020 BRUSHABHA DIGAL @ BRUSHA DIGAL AMULYA RATNA PANDA GOCHHAPADA /75 /2019
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VS VS ()

STATE OF ODISHA //

364 ABLAPL/0009171/2020 PRASANTA MISHRA @ PRASANTA KUMAR MISHRADAYANANDA MOHAPATRA KARANJIA /129 /2020

VS VS ()

STATE OF ODISHA //

365 ABLAPL/0009172/2020 BABULI @ RASANNDA LENKA SAROJ KUMAR PADHI BALANGA /75 /2020

VS VS ()

STATE OF ODISHA //

366 ABLAPL/0009173/2020 RAJA @ RAJENDRA KUMAR BHOI SURYA NARAYAN MISHRA NIMAPADA /29 /2019

VS VS ()

STATE OF ODISHA //

367 ABLAPL/0009174/2020 SANJAYA KUMAR BEHERA (SANJU) NAMITA PATTNAIK NILGIRI /261 /2020

VS VS ()

STATE OF ODISHA //

368 ABLAPL/0009175/2020 SANJAY MOHAPATRA ARABINDA TRIPATHY BAIDESWAR /81 /2014

VS VS ()

STATE OF ODISHA //

369 ABLAPL/0009176/2020 ASHINA @ ASWINI MISHRA PRADIPTA BEURA GURUDIJHATIA /63 /2020

VS VS ()

STATE OF ODISHA //

370 ABLAPL/0009177/2020 BIBHISANA BARIK ANIRUDHA DAS KANTAMAL /94 /2015

VS VS ()

STATE OF ODISHA //

371 ABLAPL/0009178/2020 PRAPHULA DIGAL ANIRUDHA DAS BALLIGUDA /132 /2018

VS VS ()

STATE OF ODISHA //

372 ABLAPL/0009179/2020 SENA BANCHHOR SUSANTA KUMAR TRIPATHY TITILAGARH /222 /2020

VS VS ()

STATE OF ODISHA //

373 ABLAPL/0009180/2020 ASADU BAGHA SATYABRATA PANDA KANTAMAL /100 /2018

VS VS ()

STATE OF ODISHA //

374 ABLAPL/0009181/2020 PRAFULLA SIKA JAGABANDHU SAHU LOISINGHA(BOLANGIR) /197 /2020

VS VS ()
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STATE OF ODISHA //

375 ABLAPL/0009182/2020 JOGESWAR KUMBHAR JAGABANDHU SAHU PADAMPUR /167 /2020

VS VS ()

STATE OF ODISHA //

376 ABLAPL/0009183/2020 ASHISH PANDA H.S.MISHRA PUINTALA /175 /2018

VS VS ()

STATE OF ODISHA //

377 ABLAPL/0009184/2020 GOPA SABAR@ GOPINATHA SABAR@SOURAB.P. CHHUALSINGH KASINAGAR /31 /2017

VS VS ()

STATE OF ODISHA //

378 ABLAPL/0009185/2020 SK. KALA APARESH BHOI MARINE PS AT BALARAMGADI /12 /2020

VS VS ()

STATE OF ODISHA //

379 ABLAPL/0009186/2020 NIRANJAN DAS APARESH BHOI KHANTAPADA /233 /2020

VS VS ()

STATE OF ODISHA //

380 ABLAPL/0009187/2020 PRAVAKAR PATRA CHITTA RANJAN DASH AIR FIELD P.S. /122 /2020

VS VS ()

STATE OF ODISHA //

381 ABLAPL/0009188/2020 GARIB BEHERA DINESH KUMAR MOHANTY ARAKHAKUDA /23 /2020

VS VS ()

STATE OF ODISHA //

382 ABLAPL/0009189/2020 RINA @ REENA MAHARATHA DINESH KUMAR MOHANTY KANAS /115 /2020

VS VS ()

STATE OF ODISHA //

383 ABLAPL/0009190/2020 DEEPAK KUMAR BHUYAN CHINMAYA MOHANTY LAXMISAGAR P.S. /128 /2020

VS VS ()

STATE OF ODISHA //

384 ABLAPL/0009191/2020 JUDHISTHIRA MALLICK CHITA RANJAN DASH  / /0

VS VS ()

STATE OF ODISHA //

385 ABLAPL/0009192/2020 SAMBIT KUMAR CHITTA RANJAN DASH  / /0

VS VS ()

STATE OF ODISHA //
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386 ABLAPL/0009193/2020 TANUJGADANAYAK R. GHOSH TALCHER TOWN /274 /2020

VS VS ()

STATE OF ODISHA //

387 ABLAPL/0009194/2020 PINTU@ SOUBHAGYA SAHOO R. GHOSH BANARAPAL /151 /2020

VS VS ()

STATE OF ODISHA //

388 ABLAPL/0009195/2020 PRATAP CHANDRA PRADHAN S.S.RAY PATTAPUR (ASKA) /186 /2020

VS VS ()

STATE OF ODISHA //

389 ABLAPL/0009196/2020 SIBA @ SRIBASTHA MALLA AMITAV TRIPATHY FATEGARH /72 /2020

VS VS ()

STATE OF ODISHA //

390 ABLAPL/0009197/2020 GOURANGA BHOLA AMITAV TRIPATHY NAYAGARH SADAR /107 /2020

VS VS ()

STATE OF ODISHA //

391 ABLAPL/0009198/2020 NIRANJAN PATRA AMITAV TRIPATHY KHANDAPARA /194 /2020

VS VS ()

STATE OF ODISHA //

392 ABLAPL/0009199/2020 PRIYARANJAN BEHERA DAYANANDA MOHAPATRA TIHIDI /273 /2020

VS VS ()

STATE OF ODISHA //

393 ABLAPL/0009200/2020 MAHESWAR MAHANTA ARUN KUMAR DAS BANARAPAL /130 /2020

VS VS ()

STATE OF ODISHA //

394 ABLAPL/0009201/2020 ROHITA GOUDA AMULYA RATNA PANDA GANJAM PS /86 /2020

VS VS ()

STATE OF ODISHA //

395 ABLAPL/0009202/2020 ABHIMANYU SAHOO BISWAJIT MOHANTY PARADEEP /113 /2020

VS VS ()

STATE OF ODISHA //

396 ABLAPL/0009203/2020 GYANARANJAN SINGH @ SINY NIRAJAN PANDA BAIDESWAR /54 /2016

VS VS ()

STATE OF ODISHA //

397 ABLAPL/0009204/2020 ARUN PODH TAPOBANTA BARIK SOHELLA /116 /2020
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VS VS ()

STATE OF ODISHA //

398 ABLAPL/0009205/2020 HULLASH CHANDRA JENA@ HULIA BIDYALOK MOHAPATRA BASELI SAHI PS /201 /2020

VS VS ()

STATE OF ODISHA //

399 ABLAPL/0009206/2020 KIRAN BAGH A.BISWAL SUNDARGARH TOWN /112 /2018

VS VS ()

STATE OF ODISHA //

400 ABLAPL/0009207/2020 DAMBARUDHAR BHATTA R.N. MOHANTY AIR FIELD P.S. /60 /2020

VS VS ()

STATE OF ODISHA //

401 ABLAPL/0009208/2020 MANAS RATH SANJIT KUMAR DAS BHADRAK TOWN /232 /2018

VS VS ()

STATE OF ODISHA //

402 ABLAPL/0009209/2020 TARUN SAHOO @ TARUN KUMAR SAHOO B.B. ROUTRAY SAMAL /147 /2020

VS VS ()

STATE OF ODISHA //

403 ABLAPL/0009210/2020 AMIYA TRIPATHY B.B.ROUTRAY BIKRAMPUR FCI /105 /2020

VS VS ()

STATE OF ODISHA //

404 ABLAPL/0009211/2020 BABULA DAS @ BABULAL DAS B.B. ROUTRAY BANAPUR P.S. /225 /2020

VS VS ()

STATE OF ODISHA //

405 ABLAPL/0009212/2020 BARUD MUKHI JAYAKRISHNA MOHAPATRA BARIPADA TOWN /489 /2020

VS VS ()

STATE OF ODISHA //

406 ABLAPL/0009213/2020 PRAMILA @ PRAMITA DAS B.B.ROUTRAY BANAPUR P.S. /225 /2020

VS VS ()

STATE OF ODISHA //

407 ABLAPL/0009214/2020 JANMENJAYA DAS JAYAKRISHNA MOHAPATRA BANSADA /123 /2020

VS VS ()

STATE OF ODISHA //

408 ABLAPL/0009215/2020 TUKUNA LENKA JAYAKRISHNA MOHAPATRA CHANDABALI /17 /2020

VS VS ()
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STATE OF ODISHA //

409 ABLAPL/0009216/2020 SUSANTA BHAL JAYAKRISHNA MOHAPATRA BANSADA /33 /2020

VS VS ()

STATE OF ODISHA //

410 ABLAPL/0009217/2020 S. SIMANCHALA DORA NIRANJAN SINGH PATTAPUR (ASKA) /182 /2020

VS VS ()

STATE OF ODISHA //

411 ABLAPL/0009218/2020 CHAGALA @ TRILOCHAN BEHERA ARUN KUMAR BUDHIA MANCHESWAR P.S. /228 /2020

VS VS ()

STATE OF ODISHA //
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1 15/2020 AKASH GOSH-MP SASWAT DAS

WPCRL/70/2020

2 95/2020 NABA KRISHNA MISHRA-MP S.N.MOHAPATRA

CMAPL/216/2020

3 334/2020 SANKARSHAN MOHANTY-MP M/S.BHAKTAHARI MOHANTY

RSA/464/2017

4 335/2020 GURU CHARAN ROUT-MP DAYANANDA MOHAPATRA

RSA/174/2020

5 413/2020 DEBASISH MISHRA-MP BIBHU PRASAD DAS

CRLREV/340/2020

6 414/2020 DEBASISH MISHRA-MP BIBHU PRASAD DAS

CRLREV/340/2020

7 415/2020 SHAKTI BEDANTA DASH-MP BIBHU PRASAD DAS

CRLREV/172/2020

8 437/2020 MAHENDRA KU.BEURA @ BEHERA-MP BIBHUTI KESHARI BISWAL

CMP/445/2020

9 447/2020 TATA STEEL LTD.-MP SARADA P. SARANGI

RVWPET/260/2020

10 529/2020 MANAGING COMMITTEE OF PANCHAYAT HIGH SCHOOL, MUDING-MPP.K.PATTANAYAK

FAO/628/2020

11 530/2020 MANAGING COMMITTEE OF BHIMSEN HIGH SCHOOL, BHETANAI-MPP.K.PATTANAYAK

FAO/629/2020

12 531/2020 BIRANCHI NARAYAN SWAIN-MP P.BEHERA

FAO/633/2020

13 532/2020 BIRANCHI NARAYAN SWAIN-MP P.BEHERA

FAO/633/2020

14 533/2020 KANAKA LATA DEI-MP P.BEHERA

FAO/630/2020

15 534/2020 KANAKA LATA DEI-MP P.BEHERA

FAO/630/2020

16 535/2020 THE NEW INDIA ASSURANCE CO.LTD.-MP SUBHA BIKASH PANDA

FAO/609/2020

17 536/2020 THE NEW INDIA ASSURANCE CO.LTD.-MP SUBHA BIKASH PANDA

FAO/609/2020

18 684/2020 SUMAN CHATTOPADHYAY-MP DEVASHIS PANDA

ABLAPL/8511/2020

19 708/2020 MAHASWETA BISWAL-MP B.S.DASPARIDA

BLAPL/893/2020

20 709/2020 NABAGHANA KANHAR-MP SITIKANT MISHRA

BLAPL/3354/2020

21 710/2020 CHOUBAN @ JAUBAN NAIK-MP TUKUNA KUMAR MISHRA

BLAPL/1762/2020

22 712/2020 FASHION @ BALMAKUNDA MEHER-MP SAMARENDRA MOHANTY

BLAPL/112/2020

23 713/2020 PAPU @ BISWARANJAN SAMANTASINGHAR-MP SAILABALA JENA

BLAPL/3820/2020

24 714/2020 TAPU @ PRASANT DAS-MP DEBASIS SAHOO

BLAPL/4252/2020

25 716/2020 MITA KUMARI SAHU-MP ALOK KUMAR PANDA

BLAPL/4162/2020

26 753/2020 SANTOSH KUMAR KHATUA-MP SMRUTI RANJAN MOHAPATRA
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CRLMC/1221/2020

27 754/2020 SUJIT KUMAR-MP U.C.MISHRA

CRLMC/1155/2020

28 755/2020 SUJIT KUMAR-MP U.C.MISHRA

CRLMC/1155/2020

29 756/2020 SACHIN BALIARSINGH-MP SAROJ KU.DASH

CRLMC/1225/2020

30 757/2020 SUMAN CHATTOPADHYAY-MP DEVASHIS PANDA

CRLMC/1192/2020

31 830/2020 BABLU@DEVI PRASAD DAS-MP SITIKANTA MISHRA

CRLA/252/2017

32 831/2020 BIKU@SUNIL KUMAR PRUSTY@SUNIL PRUSTY-MP M/S.SOURA CH.MOHAPATRA

CRLA/332/2017

33 832/2020 JAYANTA SAMANTARAY-MP M/S.SAMARENDRA BAHADUR

CRLA/429/2015

34 868/2020 M/S.ORIENTAL INSURANCE CO.LTD.-MP M/S.ADAM ALI KHAN

MACA/1380/2017

35 869/2020 THE MANAGER, THE ORIENTAL INSURANCE COMPANY LTD.-MPADAM ALI KHAN

MACA/388/2020

36 870/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTD. BBSR-MPADAM ALI KHAN

MACA/213/2020

37 871/2020 THE DIVISIONAL MANAGER, ORIENTAL INSURANCE COMPANY LTD. BBSR-MPADAM ALI KHAN

MACA/213/2020

38 872/2020 THE DIVISIONAL MANAGER, M/S NATIONAL INSURANCE CO.LTD.-MPV.NARASINGH

MACA/559/2020

39 873/2020 MANJULATA DAS-MP PRADEEP KUMAR MISHRA

MACA/562/2020

40 874/2020 UNITED INDIA INSURANCE COMPANY LTD.-MP MAHITOSH SINHA

MACA/563/2020

41 875/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPN.S.GHOSE

MACA/525/2020

42 876/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPN.S.GHOSE

MACA/525/2020

43 877/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

MACA/476/2020

44 878/2020 THE NEW INDIA ASSURANCE CO. LTD.-MP SUBHA BIKASH PANDA

MACA/476/2020

45 8850/2020 PRAFULLA KUMAR MISHRA-MP B.K.NAYAK

WP(C)/18815/2020

46 8851/2020 GHANASHYAMA SAHOO-MP SATRUGHNA DAS (A)

WP(C)/18845/2020

47 8852/2020 GHANASHYAMA SAHOO-MP SATRUGHNA DASH (A)

WP(C)/18849/2020

48 8853/2020 DEBADUTTA PADHI-MP J.K.MISHRA (2)

WP(C)/13222/2020

49 8854/2020 SANGRAM KESHORI DASH-MP BIRAJA PRASANNA DAS

WP(C)/18867/2020

50 8856/2020 MAYADHAR ROUT-MP PRAFULLA KUMAR RATH

WP(C)/18886/2020

51 8857/2020 RAJENDRA KUMAR BEHERA-MP RITA SINGH

WP(C)/18887/2020

52 8858/2020 M/S.KAMDAR SALES ORGANISATION-MP K.K.SAHOO

WP(C)/18888/2020

53 8859/2020 BASUDEV NAYAK-MP BIRAJA PRASANNA SATAPATHY

WP(C)/18891/2020

54 8860/2020 BIMBADHAR MALLICK-MP BIRAJA PRASANNA SATAPATHY

WP(C)/18896/2020

55 8861/2020 UDAYANATH MAJHI-MP L.K.MOHANTY

WP(C)/18912/2020

56 8862/2020 SANDHYARANI BEHERA-MP N.C.ROUT

WP(C)/18918/2020

57 8863/2020 GYANABALLAV MOHANTY-MP SUDRASAN BEHERA

WP(C)/18921/2020
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58 8864/2020 GYANABALLAV MOHANTY-MP SUDRASAN BEHERA

WP(C)/18921/2020

59 8865/2020 M/S.BINAYAK JEWELLERS-MP RAJJEET ROY

WP(C)/18925/2020

60 8866/2020 MIHIR KISHORE MOHANTY-MP SATYABRATA MOHANTY

WP(C)/18926/2020

61 8867/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18927/2020

62 8868/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18928/2020

63 8869/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18929/2020

64 8870/2020 UNION OF INDIA-MP ANUP KUMAR BOSE5

WP(C)/18930/2020

65 8871/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18931/2020

66 8872/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18932/2020

67 8873/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18933/2020

68 8874/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18934/2020

69 8875/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18936/2020

70 8876/2020 PRAMOD KUMAR BINDHANI-MP M/S. B.SINGH

WP(C)/18935/2020

71 8877/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18937/2020

72 8878/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18938/2020

73 8879/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18939/2020

74 8880/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18940/2020

75 8881/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18941/2020

76 8882/2020 KUNI BEHERA-MP M.PRATAP @ P.K.MOHAPATRA

WP(C)/18945/2020

77 8883/2020 JAGABANDHU MANDAL-MP NIRANJAN LENKA

WP(C)/18949/2020

78 8884/2020 MD.MUSTAQUE-MP SIDHARTHA MISHRA

WP(C)/18950/2020

79 8885/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18952/2020

80 8886/2020 UNION OF INDIA-MP ANUP KUMAR BOSE

WP(C)/18953/2020

81 8887/2020 BIPLAB KESHARI SAHOO-MP TATHAGATA SAHOO

WP(C)/18954/2020

82 8888/2020 KONARK BAR ASSOCIATION-MP SHIVASANKAR MOHANTY

WP(C)/18957/2020

83 8889/2020 MEGHAMALA BAGH-MP DIPTI RANJAN BHOKTA

WP(C)/18960/2020

84 8890/2020 CHANDRA KANTI MISHRA-MP JAGABANDHU SAHU

WP(C)/18962/2020

85 8891/2020 SRINATH SAMAL-MP KALPATARU MISHRA

WP(C)/18965/2020

86 8892/2020 TATA STEEL LTD.-MP S.P.SARANGI

WP(C)/18966/2020

87 8893/2020 KUSUMA KUMARI PRAHARAJ-MP TUNA SAHU

WP(C)/18964/2020

88 8894/2020 AJAYA KUMAR AGRAWAL-MP KOUSIK ANANDA GURU

WP(C)/18967/2020

89 8895/2020 KRUSHNA CHANDRA NAIK-MP PRASANTA KUMAR SATAPATHY
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WP(C)/18968/2020

90 8896/2020 RAJESH KUMAR TARINI-MP SAROJ KUMAR PADHI

WP(C)/18969/2020

91 8897/2020 DIBAKAR MAHANTA-MP SMRUTI RANJAN PATI

WP(C)/18970/2020

92 8898/2020 M/S. B.G.PHARMACEUTICALS LTD.-MP BIGYAN KUMAR SHARMA

WP(C)/18973/2020

93 8899/2020 GENERAL MANAGER EAST COAST RAILWAY-MP SUBRAT MISHRA

WP(C)/18974/2020

94 8900/2020 PANKAJINI MOHAPATRA-MP AKSHYANGSHU NANDY

WP(C)/18989/2020

95 8901/2020 BABA GANGARAM FOOD PRODUCT PVT.LTD-MP DAYANANDA MOHAPATRA

WP(C)/18990/2020

96 8902/2020 SHREENIBAS PRADHAN-MP UMESH CHANDRA MOHANTY

WP(C)/18994/2020

97 8903/2020 MAMINA ROUT-MP CHITTARANJAN PATTNAIK

WP(C)/18995/2020

98 8904/2020 ARYAN HIGHER SECONDARY SCHOOL-MP G.N.MISHRA

WP(C)/19002/2020

99 8905/2020 JAYA RAY-MP M/S.BUDHADEV ROUTRAY

WP(C)/19003/2020

100 8906/2020 SUDESTHNA @ SUDASHNA BEHERA-MP ALOK KUMAR PANDA

WP(C)/19012/2020

101 8907/2020 SUDHANSU SEKHAR CHOUDHURY-MP BIKRAM CHANDRA GHADEI

WP(C)/19013/2020

102 8908/2020 DR.ROSALIN KAR-MP M/S.BUDHADEV ROUTRAY

WP(C)/19014/2020

103 8909/2020 NAYANA KUMARI MOHANTY-MP SUDHANSU SEKHAR JENA

WP(C)/19015/2020

104 8910/2020 DHARANIDHARA MAHANTA-MP SMRUTIRANJAN PATI

WP(C)/19017/2020

105 8911/2020 SECONDARY TEACHERS ASSOCIATION-MP B.S.TRIPATHY 1

WP(C)/9871/2020

106 8912/2020 MANOJ KUMAR JENA-MP SASWATI MOHAPATRA

WP(C)/19018/2020

107 8913/2020 RAJAT KUMAR BISOYI-MP SATYA NARAYANA MOHAPATRA

WP(C)/14192/2020

108 8914/2020 GAYATRI MEHER-MP MANAS CHAND

WP(C)/19019/2020

109 8915/2020 VIJAY PRASAD-MP DEBENDRA KUMAR BEHERA

WP(C)/19022/2020

110 8916/2020 DURGA BHUSAN BARIK-MP M/S.BUDHADEV ROUTRAY

WP(C)/19023/2020

111 8917/2020 GODABARI ROUT-MP JATINDRA KUMAR MOHAPATRA

WP(C)/16063/2020

112 8918/2020 MURALIDHAR MUNDA-MP PARTHA SARATHI DAS

WP(C)/19025/2020

113 8919/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

114 8920/2020 BIJAYA KUMAR RAGADA-MP MR.JAYDEEP PAL

WP(C)/9095/2020

115 436/2020 NAMITA SAHU-MP

CMP/1445/2019

116 681/2020 MANORANJAN SWAIN @ NALUA-MP

ABLAPL/5749/2020

117 682/2020 BIJAYA MOHAPATRA-MP

ABLAPL/7228/2020

118 683/2020 MANAS RANJAN MUDULI-MP

ABLAPL/5805/2020

119 711/2020 BABU @ SK MUSTAKIM-MP

BLAPL/2160/2020

120 715/2020 BASABA KHARA-MP

BLAPL/1156/2020
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121 829/2020 LITU@LALITA KUMAR GHANA-MP

CRLA/418/2016

122 8855/2020 AJAYA S.TRIPATHY-MP

WP(C)/23862/2012
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